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the .ame day. SPE is making fur-
ther investigations. The employee 
hit. been plaoed under su.<peI1sion. 

Doubllllll' of Ital'8l-Jabalpur Line 

92. Shrl Hart Vishau Kamath: Will 
the Minister at BalI",a". be pleased 
to state: 

(a) whether the implementation of 
the project of doubling tlhe track bet-
ween Itarsi and Jabalpur. Central 
Railway. is lagging behind schedule; 

(b) if so. the reasons therefor; and 

(c) the steps that are being taken 
to accelerate the pace and expedite 
the completion of the project? 

The DePUty MlDlster in the MiDIs-
tr" of Railway. (Shri Sham Nath) : 
(a) No. 

(b) and Ie). Do not arise. 

Arab Common Market 

93. S .. ri n>rj Vishnu Kamath: Will 
the Minis!"T of Commerce be pleased 
to slale: 

(u) v..i1ethE"r it is a fact that the 
Governments of several Arab COWl-
tri", have recently decided to form 
an Arab Common Market; 

(b) if so. the names of such cOUn-
tries and the circUms,tances which 
led to the said decision; 

(C) whether GovE"rnment have 
attempted to asseSs the repercussions 
thereof on India's foreign trade; and 

(d) if so. the broad fe.tures there-
of? 

The Minister of CoDImenle (Shrl 
Manubhal Shah): (a) and (b). Yes. 
Sir. Five Arab countries namely 
U.A.R.. Iraq. Syria, JDI'dan and Kuwait 
have joined to fonn an Arab Com-
mon Market. Common Market is one 
of the projects envisag,,<! under the 

'Economic Unity Agreement re~lo:!hed 
in Cairo in 1964. between member 
states of the Arab League. 

(e) and (d). The Arab Common 
Market h8B formally come Into being 

fl'mn 1st January. 1965 and it is too 
prt'mnturC' to ns~ess its repercussions 
on India's foreign trade. 
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Export of TnWes to IreIaII4 

I Shri DlDen Bhattaehar)'a: 
95. \ Dr. Ranea Sen: 

Will the Minister of C .......... rce be 
pleased to state: 

(a) whether it ;. a fact that the 
Irish Govemm~nt ill putting restric-
tion.. on textile imports from India; 
and 

(b) if .... how It .... ould efl'ect our 
export trade? 
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The Deputy Minister III the MiDlI-
a..,. of Commerce (Shrl S. V. BaDIa-
_amy): (a) and (b). It is under-
stood that some restrictions have 
been announced by the Irish Repub-
lic on imports of cotton textiles from 
.ome countries, including India. De-
tails are being ascertained. 
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Cement Faclorle. In Andhra Pradl!!lh 

H. r Sbli Daji: 
l Shrl Wllrlor: 

Will t.h,' Minister of lDdns(ry and 
Supply b,· pleased to ,t.le: 

(,,) Ihe number of Iirencc. granl-
ad for Ihc setting up of cement 
factories in Andhra Prad"'h during 
the period from lst April, 1962 to 
31.t Dtooember. 1984; 

(b) whether Government are aware 
that no progress has been made with 
regard t" the projects at Bhongir, 
Bonakalu and YerraguntJa; and 

(c) it so, the action proposed to be 
taken in the matter? 

The Deputy Minister in the MInis-
try of Industry and Supply (Sh.i 
Blbudhendra Misra): (a) to (c). No 
Iicenel'> was granted for Ihe set ling 
up or cement factories in Andhra. 
Pradesh during th" period from 1st 
April, 1962 to 31st De,embe", 1964 
Two <chemes for the setting up of 
cement factories at Yerraguntla and 
four schemes for the location:.;; at 
Bonakalu, Tnndur, Alampur anc! 
Asifabad have been approved dur-
ing Ihis period. Of the two 
schemes for Yerraguntla, one has 
been cancened. The progres< of all 
the remaining schemes as well as 
the Bhongir cement factory schcme 
in respec\ of which a licence wa~ 
issued in 1961 is being dosely 
wntched. 

PIli Iron Plant at Yellandu 

r Sbri DaJI: 
1~. \. Shrl Wanor: 
Will the Minister of Steel and 

Mines be pleased 10 slate: 
(a) Ihe progress made by the 

Anrlhra Pradesh Industrial Develop-
ment Corporation for the setting UP 
of a Pig Iron planl at Yellandu, 
Khammam District, Andhra Pra-
desh; and 

(hl whether any licence has been 
granted? 

The Minister of Steel and Mines 
(Shri SanJlva Jl,eddy): (a) The 
Andhrll Pradesh Industrial Develop-
m~nt Corporal ion are examining the 
meril. of the difl'erent processes for 
the production of pig iron using 
locally available rPsource!li. They 
have 'recC'ivC'd preliminary offers :from 
some firms in West Germany, Nor-
way nnd Ihe U.K. for the supply of 
pilant and equipment and these are 
being studied by them. SampTes of 
raw materials have been sent t.<> 




